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Monday this the 4th day of April, 1994

CORAM

Hon'ble “r.Ju«uce Chettur Sankaran Nair, Vice Chairman
Hon'ble Mr.P. V Venkatakrishnan, Admlnlstrative Mamber
K.K.Ananda Krichnan, : N

Pandan Housge, West of Rallway Cu»ting,k
20 Valepattanam, 670010, Kannur Dist. «oApplicant

' (By Advocate Mr,A.K.Basheer)

Vs.

1. Superlntendent of Post Offices..
Kannur Division, Kannur.l.

" 2. Director of Postal Services,

Northern Regiocn, Nadakkavu.
Calicut-11.

3, Post Master General, Northsrn
Region, Calicutell.

4, Chief Post Master General, v
Keralm Circle, Trivandrum, e...Respondents

(By Advocate Mr. Mathew. J Nedumpara, AddlCGSC)
OR ] D E R

w
CHE’I‘TUR SANKARAN NAIR(J), V ICE CHAIRIHAN

- Applicant seeks to command resp@ndente 1&2
to put him back as.A551stant post Master (Rccaunts).
He woﬁldvsubmif that for no good reason he was
directed to hand ever charge of that post by
Annexure.AI order. Since applicant has sought
and obtained véluntary retirement with effect from
1.4.24, the question of restoring applic;:mt to the

post does not arise.

2 . But, his request for Bienniel Cadre Review

."2



‘must be considered and’a_reasoned order passed

thereon within two months. Retiral benefits due

to appiicant also will be paid within two ménths

fr@h today subject to satisfying conditions like

issue of Noy Liability Certificate and other
requirema ts, bht‘those dealing with suéh certificates

will act with expeditiocn.

3. | Applicant has a grievance that witﬁout ény
reason he was directed to hand over charge (2nnexure-21I)
and thaﬁ thus a stigma was cast on him, If_aﬁplicaﬁt
has any such grievances, he must make a representat-.
ion to the Chief Post Master General (4th respondent).
4th respondent shall hold an enquiry intc the matter,
affoerd an opportunity to applicant to subd anti ate

his case and pass a reascned order thereon within
feurxﬁénths of the date of receipt of the represent-

at icn,

4, ‘ vApplication ig disposed of with the afore
said directions, No costs.

Dated 4th April, 1994,
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P.V.VENKATAKRISHNAN ~ CHETTUR SANKARAN NAIR(J)
ADM INISTRAT IVE MEMBER VICE CHAIRMAN

ksd4. o | | .



